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Supreme Court [10]
Arjun Gopal v. Union of India, (A.S. Bopanna and M.M. Sundresh, JJ.), 2023 SCC OnLine SC 2523

Chandan Singh v. Director of Consolidation, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 2453

Ganesh Patel v. Umakant Rajoria, (Sanjiv Khanna and Bela M. Trivedi, JJ.), 2022 SCC OnLine SC
2508

Govind v. State of Haryana, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 2456

Kolanjiammal v. Revenue Divisional Officer, (Satish Chandra Sharma and Vipul M. Pancholi, JJ.),
2025 SCC OnLine SC 2455

Kristal Vision Projects (P) Ltd. v. Union of India, (Sanjay Kumar and Satish Chandra Sharma, JJ.),
2025 SCC OnLine SC 2454

Parsu Ram v. Director of Consolidation, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2452

Ram Dayal Prajapati v. State of U.P., (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
2449

Sanjay Kumar Bindola v. State of U.P., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 2451

Sriprakash Singh v. Consolidation Commr., (Sandeep Mehta and Prasanna B. Varale, J1.), 2025 SCC
OnLine SC 2450

Allahabad High Court [38]
Acchhe Lal v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7413
Akash v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7407
Anas v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 7409
Ashish Kumar Pandey v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7423
Baburam v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7400
Bhupendra v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7405
Dhirendra Dutt Singh v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 7392
Dulare Lal v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7416
Faguram v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025 SCC OnLine All 7427
Israr v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 7425

Jakson Engineers Ltd. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2025
SCC OnLine All 7391

Jalaluddin v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7408

Kiran Singh v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 7426

Lalit Mohan Tiwari v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2025 SCC OnLine All 7424
Lavkush Singh v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7406

Naresh Pal Kaushik v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7421

Parshant Tomar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7411

Pawan Singh v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7402

Praveen Chauhan v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7397
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Preeti Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7414

Rahul Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7418
Ramdaksh Yadav v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7422

Ravi Ranjan v. CBI, (Saurabh Lavania, J.), 2025 SCC OnLine All 7395

Riyaj v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7396

Rohit Kharya v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7410

Rohit Kumar v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7420

Seema Beg v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 7393

Shahjad v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7403

Shailendra Pratap Singh v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7401
Shubha Mishra v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7412

Shyam Alias Shyamo v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7404

Sudhir Kumar Agarwal v. Ajai Kumar Agarwal, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All
7419

Suhail v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7399
Usman v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7398

Vijay Lakshmi Kesharwani v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025 SCC
OnLine All 7428

Vinod Kumar Yadav v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7415

Yogesh Kumar Shankhdhar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7417
Zahid Beg v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 7394

Andhra Pradesh High Court [24]

Abdul Kareem Shaik v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3830

Aemireddy Venkata Aneesh Reddy v. State of A.P., (Dhiraj Singh Thakur, C.J. and Challa Gunaranjan,
J.), 2025 SCC OnLine AP 3827

Balla Venkata Subbarao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3833
Boyi Venkata Ramana v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3821

Dhanjanjaya Reddy Rakkasi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 3836

Gampala Jagruthi Nayana Praneeth v. State of A.P., (Dhiraj Singh Thakur, C.J. and Challa
Gunaranjan, J.), 2025 SCC OnLine AP 3826

Maram Sarojini v. State of A.P., (K. Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC OnLine
AP 3824

N. Surendra v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3828
Panghi Chinnarao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3814
Pokuru Mahesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3822

R.K. Electric Automation Ltd. v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP
3837
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Rajana Srinivasa Rao v. A.P. SRTC, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3825
Siyyadri Neeraj v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3816

Sriyan Engineers & Contractors (P) Ltd. v. Union of India, (Cheekati Manavendranath Roy and
Tuhin Kumar Gedela, JJ.), 2025 SCC OnLine AP 3835

Thulluru Eswar Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3820
V. Krishna v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3832

Vadde Sreenivasulu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3819
Vadthya Kishan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3815

Vankayalapati Bhavana Showrya v. State of A.P., (Dhiraj Singh Thakur, C.J. and Challa Gunaranjan,
J.), 2025 SCC OnLine AP 3831

Vanukuri Srikanth v. V. Sri. Lakshmi Vijayawada, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP
3823

Vennela Apparao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3829
Vinjavarapu Somanadh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3818
Vitendra Kumar Jain v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3834

Yarlagadda Indhu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3817

Bombay High Court [47]

Abbot Healthcare (P) Ltd. v. Provident Fund Commyr. (I), (Milind N. Jadhayv, J.), 2025 SCC OnLine
Bom 4249

Aditya Suhas Pathak v. Shriram City Union Finance Ltd., (R.1. Chagla and Farhan P. Dubash, JJ.),
2025 SCC OnLine Bom 4261

Airoli Radha Krishna Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025
SCC OnLine Bom 4265

Amarnath Laltaprasad Dubey v. Thane Municipal Corpn., (Madhav J. Jamdar, J.), 2025 SCC
OnLine Bom 4230

Arun Ramdas Thakur v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali Patil Jadhav, JJ.),
2025 SCC OnLine Bom 4236

Ashwini Rahul Shinde v. Rahul Chhagu Shinde, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom
4251

Bajaj Allianz General Insurance Co. Ltd. v. Maharashtra Medical Council, (Revati Mohite Dere and
Sandesh D. Patil, JJ.), 2025 SCC OnLine Bom 4256

Dandelion Coop. Housing Socity Ltd. v. Jyotsna Chagrani, (Amit Borkar, J.), 2025 SCC OnLine
Bom 4264

Dattatray Dada Namdas v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.),
2025 SCC OnLine Bom 4250

Dhanraj Manoharlal Agarwal v. Nivruti Devram Rajguru, (Madhav J. Jamdar, J.), 2025 SCC
OnLine Bom 4271

Gufic (P) Ltd. v. Himalaya Drug Co., (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 4241

India Yamaha Motor (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 4243

Indu Shiv Verma v. Mahesh Parekh, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 4247
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Juhu Parul Premises Coop. Soc. Ltd. v. Rakesh Saigal, (Amit Borkar, J.), 2025 SCC OnLine Bom
4231

Kailash Rajaram Walekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
4268

Kanhai Himanshu Parekh v. Commr. & Registrar of Coop. Societies, (Amit Borkar, J.), 2025 SCC
OnLine Bom 4252

Laxman J. Tandel v. Tumoju Srinivas Chary, (Amit Borkar, J.), 2025 SCC OnLine Bom 4272

Laxmi Organic Industries Ltd. v. Regional Joint Director, (Amit Borkar, J.), 2025 SCC OnLine Bom
4259

Lifestyle Developments v. Janata Hari Kataria, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 4240

Majumdar Ujwala Moreshwar v. State of Maharashtra, (Suman Shyam and S.M. Modak, JJ.), 2025
SCC OnLine Bom 4267
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Narendra Ramprakash Podar v. Pragnesh Narayan Podar, (Milind N. Jadhav, J.), 2025 SCC
OnLine Bom 4263
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OnLine Bom 4270

Okay Estate Developers (P) Ltd. v. Samir Gulam Shaikh, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 4229
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Delhi High Court [23]

Arun Kumar v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 8335

Belvedere Resources DMCC v. OCL Iron & Steel Ltd., (Manoj Kumar Ohri, J.), 2025 SCC OnLine
Del 8328

Belvedere Resources DMCC v. OCL Iron & Steel Ltd., (Sachin Datta, J.), 2024 SCC OnLine Del
9814

BHEL v. ABB India Ltd., (Rajiv Shakdher and Poonam A. Bamba, JJ.), 2022 SCC OnLine Del 5318

BHEL v. Teknow Overseas (P) Ltd., (Nitin Wasudeo Sambre and Anish Dayal, JJ.), 2025 SCC
OnLine Del 8325

Chhote Lal v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 8319
Havells India Ltd. v. G P Industries, (Anish Dayal, J.), 2024 SCC OnLine Del 9813

Imran Khan v. State (NCT of Delhi), (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 8318
Lalita Goyal v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8324

Manmohan Gaind v. Negolice India (P) Ltd., (Neena Bansal Krishna, J.), 2025 SCC OnLine Del
8321

Minni v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 8336
Parsvnath Developers Ltd. v. DMRC Ltd., (Jasmeet Singh, J.), 2025 SCC OnLine Del 8326

Simardeep Singh Arora v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del
8322

State (NCT of Delhi) v. Shubham Gupta, (Vivek Chaudhary and Manoj Jain, JJ.), 2025 SCC OnLine
Del 8320

Sunlight Project (P) Ltd. v. DDA, (Jasmeet Singh, J.), 2025 SCC OnLine Del 8327
Suraj Prakash Raheja v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8323

Tushar Kanti Ghosh v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del
8337

Union of India v. Bhushan Kaushal, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 8330

Union of India v. Nathuni Singh, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 8332

Union of India v. R. Ponnmbalam, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 8331

Union of India v. Shyam Singh Kashyap, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 8334

Union of India v. Suresh Pal, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del
8329

Union of India v. Thomas PS, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del
8333
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Supreme Court of India [4]
CIT v. Paradeep Phosphates Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2388

Commr. v. Goverdhandham Estate (P) Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC
OnLine SC 5762

CTT v. Shanti Kiran India (P) Ltd., (Manoj Misra and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
2389

IBS v. Krushang Prakashbhai Soni, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2387

Gauhati High Court [16]
Abdul Sadik v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4805
Empire Infra Projects v. State of Assam, (Devashis Baruah, J.), 2025 SCC OnLine Gau 4816
Gulzar Hussain v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4809
Tkramul Islam v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4806

Jan Saikia v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2025 SCC
OnLine Gau 4814

Kabita Bora v. State of Assam, (Devashis Baruah, J.), 2025 SCC OnLine Gau 4815

Kamlesh Kumar Surana v. Union of India, (Devashis Baruah, J.), 2025 SCC OnLine Gau 4818
Khalil Ali v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4808

Mridu Paban Nath (Dr.) v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 4819
Mukund System & Networking (P) Ltd. v. CIT, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4771

Pranab Talukdar v. State of Assam, (Michael Zothankhuma and Mitali Thakuria, JJ.), 2025 SCC
OnLine Gau 4811

Rajani Sahani v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 4817
Rinty Mushahary v. Central Bank of India, (Devashis Baruah, J.), 2025 SCC OnLine Gau 4813

Sanjul Hussain Laskar v. State of Assam, (Michael Zothankhuma and Mitali Thakuria, JJ.), 2025
SCC OnLine Gau 4812

Saumitra Nath v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4810
Sharukh Ali v. State of Assam, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 4807

Gujarat High Court [14]

Apollo Engineers v. State of Gujarat, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine
Guj 4830

Chirpal Industries Ltd. v. Union of India, (Bhargav D. Karia and D.N. Ray, JJ.), 2025 SCC OnLine
Guj 4829

CIT v. Kansara Popatlal Tribhuvan Metal, (Biren Vaishnav and Bhargav D. Karia, JJ.), 2023 SCC
OnLine Guj 5123

Deceased Thakorebhai Morarbhai Mehta v. Ishwarlal Kantilal Chapadiya, (J.C. Doshi, J.), 2025
SCC OnLine Guj 4858

Dhanraj Govindram Kella v. ITO, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine
Guj 4831
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Dineshbhai Jayantilal Pandya v. State of Gujarat, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj
4860

Gail (India) Ltd. v. Union of India, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine
Guj 4448

Nathalal Ambalal & Sons v. ITO, (Biren Vaishnav and Bhargav D. Karia, JJ.), 2023 SCC OnLine
Guj 5124

Naval Overseas (P) Ltd. v. CCE, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC OnLine Guj
4447

Om Prakash Kashmirilal Punjabi v. Commr., (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024 SCC
OnLine Guj 4446

Sanglobe Shipping DMCC v. M. V.V Star, (Mauna M. Bhatt, J.), 2025 SCC OnLine Guj 4857

Shashinkumar Subhashchandra Trivedi v. State of Gujarat, (Sunita Agarwal, C.J. and D.N. Ray, J.),
2025 SCC OnLine Guj 4859

Sureshbahi Dhirajlal Patoliya v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj
4862

Vipinbhai Natwarbhai Parmar v. State of Gujarat, (Mauna M. Bhatt, J.), 2025 SCC OnLine Guj
4861

Himachal Pradesh High Court [53]
Amar Singh v. Financial Commr., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5579
Amit Luthra v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5540
Anil Kumar Chopra v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5568
Anil Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5544
Anita Verma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5575
Anjna Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5552
Anshul Sood v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5555
Ashok Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5551
Babita Deviv. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5566
Beena Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5547
Bihari Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5569
Biri Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5573
Brijesh v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 5546
Chanchla Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5561
Chitra Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5571
Dinesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5580
Hans Raj v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5576
Hem Raj v. HPTDC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5548
Jagdish Chand Rana v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5578
Jeet Maan v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5541
Johnny v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5545
Kamal Singh v. State of H.P., (Vivek Singh Thakur, J.), 2025 SCC OnLine HP 5543
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Kamlesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5553
Karam Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5564
Madan Lal Ranote v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5565

Mahender Singh v. Land Acquisition Collector-cum-Competent Authority, (Jyotsna Rewal Dua, J.),
2025 SCC OnLine HP 5535

Manoj Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5581
Mehar Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5560
Monika Mandyal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5550
Neelam Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5585
Pawan Kumar Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5584
Prabha Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5567
Pradeep Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5562
Ram Chand v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5542

Rohit Chauhan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5556
Ruchi Samkaria v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5554
Sarita Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5563
Shailja v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5570

Shivam Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5587
State of H.P. v. Sunil Bharti Rana, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5537
Subhash Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5572
Sukhvinder Singh v. Iqbal Singh, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5536
Sunita Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5558
Sunita Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5559
Sunita Negi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5574
Suresh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5577
Suresh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5582
Swarna Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5549
Uttam Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5586
Vinod Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5583
Vipin Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5538
Virender Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5557
Virender Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5539

Jharkhand High Court [4]

Adwin Vinifred Tirkey v. Union of India, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025
SCC OnLine Jhar 3603

Binod Choudhary v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025
SCC OnLine Jhar 3602
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